
1 
 

 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 12.11.2021 (FRIDAY) 

     COURT OF CHAIRPERSON (VIRTUAL MODE) 

10:30 AM 
 

In the Court of Hon’ble Mr. Justice Ashok Bhushan, the Chairperson, Hon’ble Mr. Justice Jarat Kumar Jain, Member 

(Judicial) and Hon’ble Dr. Ashok Kumar Mishra, Member (Technical) 
 

  For Orders 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 154 of 

2021 

 

Sanjay Gupta 

Vs. 

Amit Jain 

Resolution Professional of Neesa 

Leisure Ltd & Ors. 
 
 

Garvit Khandelwal Niharika Sharma 

Amit Jain-RP 

Dinkar Singh-R2 

 

  For Directions 

2.  Comp. App. (AT) 

(Ins) No. 924 of 

2020 
 

 
 

National Polyplast (I) Pvt. Ltd. 

Vs. 

Manpasand Beverages Ltd. 

Charu Sachdev Swaroop George 

Roohina Dua-R1 

3.  Comp. App. (AT) 

(Ins) No. 438 of 

2021 

 

Vishnoo Mittal & Anr. 

Suspended Board of Director/ 

Shareholder/Resolution Applcant of 

Xalta Food and Beverages Pvt. Ltd. 

Vs. 

Naveen Kumar Jain 

Resolution Professional for Xalta Food 

and Beverages Pvt. Ltd. 
 

Abhishek Anand  Brijesh Kumar 

Thamber 

4.  Contempt Case 

(AT) No. 27 of 

2020 in Comp. App 

(AT) No. 44 of 

2018 
 

Suman Dhir & Anr. 

Vs. 

Gyan Ganga Educational Institute Pvt. 

Ltd. & Ors. 

 
 

Manoj Kr. Mithila Jain 

Jeevesh Nagrath 

Amit Shankar Amist-

R1 to R3 

   
   
  For Admission (After Notice) 

5.  Comp. App. (AT) 

(Ins) No. 483 of 

2019  
 

Sikander Singh Jamuwal  

(Dharamveer Singh - Withdrawn)  

Vs. 

Vinay Talwar & Ors. 
 

Shikhar Mittal, 

Santanu Awasthi 

K. Datta 

Abhishek Anand-RP 

6.  Comp. App. (AT) 

(Ins) No. 709 of 

2019 

 
 

Invent Assets Securitisation & 

Reconstruction Pvt. Ltd. & Anr. 

Vs. 

Rajmal Labhchand Mogra & Ors. 

 

Smriti Churiwal Aman Varma- R1&2 

Swati Gopalani- 

AVP 
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7.  Comp. App. (AT) 

(Ins) No. 183 of 

2021 

 

Arrow Engineering Ltd. 

Vs. 

Golden Tobacco Ltd. 

 
 

Vikas Mehta Dhaval Deshpande 

Yash Jariwala 

8.  Comp. App. (AT) 

(Ins) No. 396 of 

2021 

 

Bank of Baroda  

Vs. 

JBF Industries Ltd. 
 
 

Pallavi Kumar Divyang 

Chandiramani 

Prerana Wagh 

9.  Comp. App. (AT) 

(Ins) No. 401 of 

2021 
 

CA Nirav Anupam Tarkas Liquidator, 

Stratus Food Pvt.  Ltd. 

Vs. 

HDFC Bank Ltd. & Ors. 

 

Karan Valecha Maulik Nanavati 

Aastha Mehta-R2 

10.  Comp. App. (AT) 

(Ins) No. 474 of 

2021 

 

Department of Goods & Service Tax, 

Deputy Commissioner of CGST, Kadi 

Vs. 

Technovaa Plastic Industries Pvt.Ltd. 

  

Sonu Bhatnagar V. Sivasubramanian 

Jaimin R Dave 

Nipun Singhvi 

Honey Satpal-RP 

11.  Comp. App. (AT) 

(Ins) No. 622 of 

2021 

 

Hemant Agarwal 

Vs. 

Santosh Associates & Anr. 
 

Manish Raghav Divya Jagga 

Sumit Shukla 

12.  Comp. App. (AT) 

No. 10 of 2020 

 

Oriental Iron Casting Ltd. 

Vs. 

Registrar of Companies & Anr. 

 

Anshuj Dhingra Ashutosh Senger 

Pratyush Miglani-R1 

Abeeda Mujahid-R2 

 

13.  Comp. App (AT) 

No. 166 of 2020  

 

 
 

Gopal Krishan  

Vs. 

Super Cassettes Industries Pvt. Ltd. & 

Ors. 
 
 

Rakesh Kumar Ajay Garg-R1 & R2 

Kartikeya Goel 

                                                                        

  For Hearing 

14.  Comp. App (AT) 

(Ins) No. 1100 of 

2019 
 

Harrish Khurana. 

Vs. 

One World Realtech Pvt. Ltd. 

 

Ashish  Middha Ishant Singh Katoz 

15.  Comp. App. (AT) 

No. 72 of 2020 

 

Sark Infraprojects Pvt. Ltd. 

Vs. 

Registrar of Companies, West Bengal 
 
 

Harshit Goel Sanjib Kumar 

Mohanty 

Amit Acharya-ROC 

 
 

   

 

  Copy to: - 

                                                                                                                   By order of Hon’ble Chairperson 
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